GA No.-249/2006 o
Date of order: 08 02 20{3? RS

Mr. K 5. Gill, counsel for apphcanr
Mr. Salil andl, CQUH.‘.:E! for respondents,

Heard,

/

Learned counsel for the applicant submits that he’

~-wants to withdraw this Original Application. Leamed
counsel for the respondents does not have any objection

for the same. Hence, the Original Appiil:atian is consiémnd 1 Lt

to record as wmdrawn without any hber‘y to revwe the'
same ‘ B
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